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CHANDIGARH, MONDAY, DECEMBER IO, 2012 (AGRAHAYANA 19, 1934 SAKA)

HARYANA GOVERNMENT

SOCIAL JUSTICE & EMPOWERMENT DEPARTMENT

' : Notification .' ., '"':''.i.
'. ,, ,li - -. , ,

:'The.l0December.20l2.'..,
No.887-SW(4t'l2ll2.-:*Inpartialmodificationof,thellaryanraGo:vernmentNotificationNo,526 SW(4) 20i0,

dated 23r"d Nclvember,20tO.the Governor of Haryana i.s further pleased tO constitute'three members 1i-rne otficial
member and two non-official members) Tribunal under the Chairmanship of each Sub-Divisional Magistrate and three

members (one official member and two non-official members) Appellate Tribunal under the Chair"manslrip of each

District Magistrarc \tithin their respective jurisdictions. The tenure/duties of non-official mernbers of both the Tribunal
and Appellate Tribunal will be as per conditions made in the Haryana Maintenance of Parents and Senior Citizens
Rules. 2009. which are as under :-
Appellate Tribrrnal, Ambala

t. I)istrict Magistrate, Ambala

Non-Official Members

2. Sh. S.K. KhannaProfesscr.
# I73, Palika Vihar, Ambala City.

3. Sh. R.D. VeddiAdvocate,
# 490, Uarban F.state, Sec-7, Ambala City.

Maintenenace Tribunal, Barara,

l. Sub-Divisional Megistrate,Barara

Non-OfTicial Members

2. Sh. Bhim Singh Gupta, Retired Teacher, Barara.

3. Sh. Kanwar Pal Advocate; Vill. Hardi

Maintenenace Tritiunal, Narayangarh.

l. Sub-DivisionalMegistrate,Narayingarh.

Chairman

Chairman

Price : Rs. 5.00 (38ee)

Chairman
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Non-Official Members

2. Sh. Subhash Chand Garg S/o Sh prem Chand,
Member Krishan Kripa Sewa Samiti and Mandir
Kali Mata Maha Sabha, Narayangarh.

3. Sh. Ieg Singh Guliyani Advocate, Naray4ngarh

Maintenenace Tribunal. Ambala.

l. Sub-DivisionalMegistrate,Ambala.

Non-Official Members
' 2. Sh" Kamlesh Gupta Advocate S/o Sh. Balmukand,

# 45-C , Gobind Nagar Market, Ambala Cantt.

3. Sh. Ramesh Chand Manchanda, Retired Sub-Divisional
Engineer(HVPN), S/o Sh. Hukum Chand,
# 165, Ajit Nagar. Ambala Cantt.

Appellate Tribunal, Bhiwani.

t. District Magistrate, Bhiwani.

Non-Official Members

2. Col. Bir Singh Raghav, Social Worker
S/o Sh. Ram kumar Singh Raghav.
# I10. M.C. Colony, Bhiwani.

3. Sh" Nirmal Parkash Advocare
O/o District Artorney, Bhiwani.

Maintenenace Tribunal, Bhiwani.

l. Sub-Divisional Megistrate.Bhiwani.

Non-Official Members

2. Smt. Renu Choudhary, Social Worker
Wo Sh. Jagir Singh. Akhil Bhartiya
Nav Yuvak Kala Sangam, Bhiwani.

3. Sh. Satya Narayan S/o Sh. Harsavroop.
Vidya Nagar, Bhiwani.

Maintenenace Tribunal, Dadri.

l. Sub-DivisionalMegistrate,Dadri.

Non-Official Members

2. Sh. Naresh Chander Kaushik, Social Worker
Sio Sh. Jagdish Parshad, Baba Shyam Education
and Social Welfare Society, Near Brahm Kumari Ashram,
Ward No. 3, Charkhi Dadri.

3. Sh. Yogesh Pawar Advocate S/o Sh. Vrlay Singh Pawhr,
Vill. Hindol, Tehsit Charkhi Dadri.

Maintenenace Tribunal, Loharu.

t. Sub-Divisional Megistrate,Loharu.

Non-Official Members

2. Sh. Jagdish Jayalwal, Social Worker,
Shahid Bhagat Singh Samaj Kalayan Samiti ,

Loharu.

3. Sh. Surinder Choudhary Advocate.
Loharu Court, Loharu.

Chairman

Chairman

Chairman

Chairman

Advocate.

Chairman
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Maintenenace Tribunal. Tosham.

l. Sub-DivisionalMegistrate,Tosham.

Non-Oflicial Members

2. Sh. Krishan Kumar, Social Worker S/o
Sh. Nand Lal Goyal, Loines CIub, Tosham.

Tehsil Tosham.

3. Sh_ Davinder Sharma Advocare S/o
Sh. Mange Ram , Tosham.

Maintenenace Tribunal. Siwani.

l. Sub-DivisronalMegistrate,siwani.

Non-OfTicial Members

2" Sh. Raghu Nath Singal Social Worker S/o
Sh. Chabil Dass, Maharaja Aggarsain Sewa
Anaj Mandi. Siwani.

Chairman

Chairman

Chairman

Chairman

Sh. Babu Lal Jindal Social worker S/o
Sh. Megh Raj Jindal,Trusry Megh Raj Jindal Cheritable
Trust. Ward No" 2, Railway Road, Siwani.

A ppellate Tribunal, Faridatrad.

l. District Magisrrate. Faridabad

Non-fficialMds

2. Sh. Ajay Sharma Advocate,
# 624, Sec_ 9, Faridabad-

3. Sh. Anish pat. # B_51t.
Nehru Ground, NIT, Faridabad.

Maintenenace Tribunal, Faridabad.

l. Sub_Divisional Magistrare, Faridabad.

Non Oflicial Members

2. Sh. Rajesh Aria.
# 50, Sec_55, Faridabad.

3. Sh. Anish pal.
# B-51 l, Nehru Ground. NIT, Faridabad.

Maintenenace Tribunal, Ballabgarh.

l. Sub-Divisional Magistrate, Ballabgarh.

Non-Officiat Members

2. Sh. Vinod Miual.
# D_700, Chawla Colony, Near Gurudwara, Ballabearh.

3. Sh.NirmalKulshresth,
Ward No. I , Sihi Gate, Ballabgarh.

ppellate Tribunal, Fatehabad.

1. DistricrMagistrate,Fatehabad.
Chairman
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Non-Official Members

2 Dr. Radhe Shyam Tatiya S/o Sh. Gajanand Tatiya.
President, Senior Citizen Council, Fatehabad.
Tehsil Chowk, Ratia Gate; Fatehabad.

Sh Puran Chand Sharma Advocate S/o
Sh. Jaggan Nath Sharma .Member
Senior Citizen Council, Ratia Chungi Road,
Near Vichar Ashr.am. Fatehabad.

Maintenenace Tribunal" Fatehabad.

i Sub-DivisionalMagistrate.Farehabad.

Non-0fficial illembers

2. Sh, Om Parkash S/o Sh. Chabilla Ram,
Vill Chabla Mori.

3. Sh. Ram Murti Bagariya Advocate, Fatehabad.

Maintenenace Tritrunal, Tohana.

l. Sub-Divisional Magistrate. Tohana.

Non-Official Members

2. Sh. Brij Mohan Tehri Advocate, Tohana.

3. Sh. Dalbir Singh S/o Sh. Manfool Singh Dara,
Vill Pirthala, Tehsii Tohana.

\Iaintenenace Tribunal. Ratia.

l. Sub-Divisional Magistrate,Ratia.

Non-Official Members

2. Dr. Yash Pal Garg, M.B.B.S
# 241 . Model Town, Ratia.

3. Sh. Rajinder Parshad Mehra. Advocate.
Civrl Hospital. Ratra

A ppellate Tribunal, Gurgaon.

L District Magisfrate. Curgaon.

Non-Oflicial Members

2. Sh. Sultan Singh Jaimini, Advocate,
# 512/3, Opposite Raj Cinema,
Old Delhi Road, Gurgaon.

3. Sh. K.K Khillan,
# G-6l,lst Floor, South City-II, Gurgaon.

lVlaintenenace Tribunal, North Gurgaon

i. Sub-Divisional Magistrate, North Gurgaon.

Non-Official Members

+ 5-A- Friends Colonv, Near Jharsa Bandh, Gurgaon.

Sh. Shir Shankar ACvocate S/o Sh. Raghuvar l)ayal.
# 602, Sec-J. Gurgaon.

Chairman

Chairman

Chairman

Chairman

Chairman



I{ARYANA GOVT. GAZ
Maintenenace l.ribunal, South ()urgaon

Sinn.t. DHC. lo. 2or2 (AGHN. 19. t934 SAKA) 3903

r. Sub_Divisional Magistrate. South
Non.Officiat Members

Gulrgaon

2. Sh. Lokesh Raghav Advocare S/o
Jn. Kam Kumar Raghav.
Thakur Wada. Ward No. 11, Sohna .I)isrr Curgaon.

(ihairrnan

Chairman

Chairman

{lhairm.in

Chairman

ii;.: :li u : $ "T'#,:,? lt,*:n' " 
Gova,,

Maintenenace'l.ribunal. pataudi

t. Sub_Drvisjonal Magistrate. pataudi.

Non-Official Mernbers

2. Sh. Surinder Singh Advocate S/o
Sh Atar Singh ArJvocate, Viil. tlufu.itpu.,
Tehsil Faruk Nagar. nlrri. Curguon.

3. Smr. Sunital)evi R/o Sh. Vikram Singh.Vill l.ohchab. Tehsil patuuai,-Oirm. 
Gurgaon.

Appellate Tribunal, Hisar.

t. Distrrct Magistrate, Hisar.
Non-Official ltfembcrs

2 Sh. Sudama Agganval, Sec_14, Hisar.
3. Sh. Moti l.ai^Advocate S/o Sh. Jita Ram.Kothi no. 3g0, Diffenc" C"L"r. Uir.r..,.

N{aintenenace Trihunal. Hansi.

L Sub_Divtsionai Magi.strate,Hansi.
Non-Officiat Members

2. Sh. Suraj Mal Jakkar Advocare, Hansi Court, Hansi.
3. ' 

Sh. Kapoor Singh punia, # 7 , Sec_6, Hansi.
Maintenenace Tri bunat, Barwala.

L Sub-Divisional Magistrate,Barwala"
Non-Officiat Members

2. Sh. pnrhi Singh. Retd. I.p,S. tsurwala.
l. Sh. Samar Singh Saini,

-llaintenenace Tribunal, Hisar.

(Ex M C, Barwala.l

l. Sub-DivisionalMagisrrare,Hisar.

\*n-Official Members

2. Sh. O.p Arya, Retd

,1. Sh. Kishor Dahiya

D.E O, PWD G&R) Colony, Hisar.

Advocate. f)istt Ccurt Hisar.

flharrman
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Appellate Tribunal, Jhajjar.. 
:

i. Drstrict Magistrate, Jhajjar.

Non-Official Members

2. Sh. Dhircnder Chahar Advocate, Vill. Silani. Distt. Jhajjar.

3. Smt. Subhacira Devi W1o Sh. Sat Palkash.
' tulandi Mohalla, Ward No. 6, Jhajjar.

Maintenenace Tribunal. Bahadurgarh.

l. Sub-DivisionalMagistrate, Bahadurgarh.

Non4fficiat Members

2. Sh. Ashok Kumar Gupta, Social Worker.
Anaj Mandi, Bahadurgarh.

3. Sh. Rajesh Atri, General Secretary. ..

Ashirwad Jan Kalyan Samiti, Bahadurgarh,
# 22126-8, Guru Nanak Colony, Bahadurgarh.

Maintenenace Tribunal. Beri.

l. Sub-DivisionalMagistrate,Beri.

Non-Oflicial Members

2.' Sh. Rajender Singh Kadian Advocate S/o

Sh. Rishal Singh, Panna Chajyan, Ward No. 7.

Near Old Police Station , Beri.

3. Sh. Sanjay Kadian S/o Sh. Azad Singh (N.G.O.), '

Ward No. 3, Panna Chalyan, Beri.

Maintenehace Tribunal, Jhajjar.

l. Sub-DivisionalMagistrate, Jhajjar,

Non-Official Members

2. Sh. Jitender Jangra S/o Sh. Balbir Singh Jangra.

Ward No. 1, Jhajjar.

3. Master Risal Singh, V.P.O. Matanhail, Distt Jhajjar-

Appellate Tribunal, Jind.

L District Magistrate, Jind.

Non-Official Members

2. Sh' Sukhbir Singh(Retd. Distt. Attorney)
Advocate, Distt. Court, Jind.

3. Smt. Gyan Wati (Retd. PrincipalBhagat
Phool Singh Mahila College), # 541,
Housing Board, Jind. -

MftE- eTribunat. Jind.

l- SutsDivisionalMagistrate,Jind.

Non4ffiihbes
2. S- Kilan Singh Khatkar(Retd. Manager),

Urban Egate. Jind.

3. Smi. SatyeWati(S.S MistressRetd.) Wo
Dr. Ishwrl)rnt. # 1277. Urban Estate. Jind.

Chairman

Chairman

Chairman

Chairman

Chairman
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i. ' Sub-Divisional Magisrrate, Satjdon.
Non-Official Mernbers

'2. Dr. Mangal Dev t_apga(ftetd. principal.
C_R Kishan College, Jind) # 4541. Jind.

3. Smt- Sunira Deshwal Wo Sh. Telvir Deshwal,
Anta Colony. Safidon.

Maintenenace Tribunal, Narwana.

i. Sub_Divisional lviagisrrate.Narwana.

Non-Oflicial Members

2. Dr. Vasudev Bansat. Shanti Samirti Fye
& General Hospital, Canal Road, ruur*unu.

3. SmlhafirllAryakofessor,Narwana.

{ ppelta te Tribonal" Krithet
l- Disrricr Magistrate, Kaithal.

Non-Oflicial Members

2. Sh. Brrl Bihari Lal Advocate.
Distt Court, Kaithal.

3. Sh. Ram Narayan. Vice president,

lenior Citizen Councjt, t<ai;il; fi4n1.,
Gandhi Nggar; Dhand.Road. fiiri"l.- '' '

Maintenenace Tribunal, Kq ithal.

l. gub_DivisionalMagrstrate,Kaithal;

Non-Ofliciat Members

2. Sh. Ruldhu Ram kesidenL
Senior Citizen Council, Kaithal.

3. Sh. SarpalGupra Chairman,
Manav Seva Samiti, Kaithal.

Maintenenace Tribunal, Guhta.

l. Sub_DivisionalMagistr.are, Guhla
Non-Oflicial Members

2. Sh. Jiwan Singh Nain, Advocare-
CivilCourt, Guhla.

3. Sh. Neelam Singla Chairman, Anti_Corruption,
Anaj Mandi, Chieka.

Appellate Tribunal, Karnal.

i. Disrrict Magistratc, Karnal.
Non.Oflicial lllembers

2. Sml Neena Singh Ex. MC Wo Sh. Sham pal.
# 2222. Sec_ 7 , Urban Estate, karnal.

3. Sh. Suresh Kumar. Advocate.
# I4g, Ssc-7, [Jrban Estate, Karnal.

Chairman

Chairman

Chairman

Chairman

Chairman

Chairman

t^
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Maintenenace Tribunal' Karnal' 
chairman1., Sub-Divisional Magistrate, Karnal.

Non-Official Members

2. Dr Chander Manr Narang S/o Sh. Heera Nand,

# 21,Indra Nagar. Subhash Marg' Karnal.

3. Sh^ Mahender Singh Maan, Advocate, # 87,

Sec.- 14. Urban Estate Karnal.

Maintenenace Tribunal. Assandh.

l. Sub-Divisional Magistrate, Assandh. Chairman

Non-Official Members

2. Sh. Mahabir Parshad Kaushik Advocate S/o

Sh. Abnashi Dutt, Ward No' I t.
Dhannu Mohalla, Assandh, Distt. Karnal.

3. Sh. Shrv Kumar S/o Sh. Bholla Ram ,

Ward No. 15. Near Bus Stand. Assandh, Distt, Karnal'

Maintenenace Tribunal, Indri.
ChairmanL Sub-Divisional Magistrate,Indri.

Non-C)fficial Mcmbers

2. Sh. Mahender Jindal, Best Food,

Vill. Norta, Tehsil Indri, Distt: Karnal

3. Sh. Ashok Chauhan, Advocate ,Teh. Indri'
Distt. Karnal.

Appettate Tribunal, Kurukshetra.

l. District Magistrate, Kurukshetra. Chairman

Non-Oflicial Members

2. Smt. Shashi Sabarwal Wlo Sh. Vrjay Sabarwal,

Railway Road, Kurukshetra.

3. Professeor Ishwar Singh Retd. Registrar,

. Kurukshetra University, Kurukshetra, Mirzapur Farm,

Kurukshetra.

Maintenenace Tribunal, Pehowa.

L Sub-Divisional Magistrate, Pehowa' Chairman

Non-Official Members

2 Sh. Anil Bagri Advocate. Court Premises. Pehowa'

3. Sh. Bira Ram Sarpanch. Vill. Bathedi, Pehowa"

Maintenenace Tribunal. Thanesar.

1. Sub-Divisional Magistrate. Thanesar. Chairman

Non-Official Members

2. Sh. Jagleet Singh Virk Advocate' President,

Senior Citizen Farm. Kurukshetra.

3. Sh. S.K Sahi . Retd. D.F.S.C .# 693l13. Urban Estate,

Kurukshctla

b

h.
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Maintenenace Tribunal. Shahabad.

I. Sub-DivisionalMagisrrate,shahabad.

Non-Oflicial Members

_ 2. Sh. Rajbir Singh Toor S/o Sh. Darshan Sinsh.
Kothi No. 1403. Sec.- l, part_Il , Shahabadl

3. Sh. Gotam Barhla Advocare, Kothi No. 12g3,
Sec.- i, Shahabaci.

Appellate Tribunal, Mewat (Nuh).

l. District Magistrate, Mewat (Nuht.

Non-Official Members

2. Sh. Wajid Ali Khan, M. S.W. Secrerary,
Distt. Red Cross Society, Nuh.

3. Sh. Tahir Hussain Mewali Advocate.
Distr. and Session Court, Mewat (Nuh).

Maintenenace Tribunal, Nuh.

I. Sub-DivisionalMagisrrate,Nuh.

Non-Official Members

2- Sh_ NurDeenNm, Advocate. Nuh.

3. Sh.A.RAshri,M.S-W- Mewat
Mahila Vikas Samiti, Nuh_

Maintenenace Tribunal, Ferozepur Jhirka.
l. Sub-Divisional Magistrate, FerozepurJhirka.

Non-Official Members

2. Sh. Rajudeen Advocate. Ferozepur Jhirka.

3. Smt. Mohammadi Begam. M.A.M.Ed.,
Delhi Alwar Road, Near
Sumer petrol pump , Ferozepur Jhirka.

Appellpte Tribunal, Mahendragarh (Narnaul).

l. District Magistrate, Mahendragarh (Narnaul).

Non-Official Members

2. Sh, Rakesh Sanghi Advocate S/o
Sh- Bhagwan Dass Sanghi,
Chamber No. 9, Distt. Court, Narnaul.

3. Sh. P.K Choudhary S/o Sh. Maan Singh Choudhary,
Mohalla Guru Nanak pura, Narnaul_

Maintenenace Tribunal, Narnaul.

i. Sub-Divisional Magistrate, Narnaul.

Non-Official Members

2. Sh. Layak Ram Sharma Advocate S/o
Sh. Dhanna Ram Sharma.
Mohalla Chandu Wada, Narnaul.

3l Sh. Baldev Singh S/o Sh. Laxman Singh Chahal.
Mohalla Missar Wada, Narnaul.

Chairman

Chairman

Chairman

Chairman

Chairman

Chairman

h
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Maintenenace Tribunal, Mahendragarh.

L. Sub.Divisional Magistrate, Mahendragarh. Chairman

Non-Oflicial Members

2. Sh. Bansi Lal Advocate S/o Sh. Ram Parshad,
Vill. Majra Khurd, P.O. Mahendragarh.

3. Sh. Subhash Chander S/o Sh. Ghan Shyam,
Ward No. 6, Mohalla Jawahar Nagar, Mahendragarh.

A ppellate Tribunal, Palwal.

l. District Magistrate, Palwal. Chairman

Non-Official Members

2. Sh. Om Parkash Adhlakha, Advocate S/o
Late. Chokha Ram Adhlakha, Main Bazar,
Sabji Mandi, Hodal.

3. Sh. Likhi Ram Arya, Social Worker S/o
Sh. Narayan Dass, # 318, Krishna Colony,
Railway Raod, Palwal.

Maintenenace Tritrunal, Hodal.

L Sub-Divisional Magistrate, Hodal. Chairman

Non-Oflicial Members

2. Dr. J.K. Mittal S/o Sh. Sri Chand Mittal,
Resident Lions Club, Hodal, Old Sabji Mandi, Hodal.

3. Sh. Nawal Singh Sorot Advocate S/o

, Late. Sh. Chhajjan Singh, President Bar Associations,
'Hodal, Baksua Patti Hodal,

Maintenenace Tribunal, Hathin.

t. Sub-Divisional Magistrate, Hathin. , Chairman

Non-Official Members

2. Sh. Mohd Ishmial Khan Advocate S/o
Sh. Jumma Khan,Vill. Mallokharda, Tehsil Hathin.

3. Sh. Hamida, Social Worker S/o Sh. Roshan,
Haryana Mewat, Vikas Sabha, Vill. Rupraka, Tehsil Hathin.

Maintenenace Tribunal, Palwal.

I Sub-Divisional Magistrate, Palwal. Chairman

Non-Oflicial Members

2. Sh. O.P. Sharma Social Worker S/o

Sh. HetRam Sharma, Brahman Sabha,

Palwal, # 1271, Street Para (Neemtala Mohalla), Palwal.

3. Sh. Trilok Chand Gupta S/o Sh. Shadi Ram Gupta
President, Senior Citizen Welfare Association,
# 3391, Gupta Ganj, Palwal.

A ppellate Tribunal, Panchkula.

l. District Magistrate, Panchkula. Chairman

h.
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Non-Official Members

2. Sh. Subhash Kapoor, Member Senior Citizen Club,
Sec.-25. # 509, GH_3, Sec._24, panchkula.

3. Sh. Ashok Kumar Chandok Advocate, # lg5,
Kendriya Vihar_2 . Sec_25, panchkula.

Maintenenace Tribrrnrl, panchkula.

l. Sub-DvisionalMagistrate,panchkula.

Non-Oflicial Members

2. Sh. V.p. Kumar Member, Senior Citizen Council,panchkula,# 26 I, Sec.- l2lA, panchkula.

3. Sh. Jasbir Singh Advoc ate,# ITTtB,Amrawati Enclave,panchkula.

Maintenenace Tribunal, Kalka.

l. Sub-DivisionalMagisrrate,Kalka.

Non-Ofliciat Members

2. Sh. Achu Ram Sharma, Member Senror Citizen' 
Association, pinjore.

3. Sh. Sukhdev Singh Advoc ate, # 6l2,patiala House,
Main Bazar. Kalka"

Appellate Tribunal, panipat.

i. District Magistrate, panipat.

Non-Oflicial Members

2. Sh. Joginder Rathi Advoc ate.# 273_L.
Model Town, panipat.

3. Smt. MadhuDikshit,# 622,5z._6,HUDA,panipat.

Maintenenace Tribunal, panipat.

l. Sub-DivisionalMagistrate,panipat.

Non-Offieial Members

2. Kumari Richa Gupta D/o Sh. R.K. Gupta,
# 492_R, Model Town, panipat.

3. Sh. Satish Guglani, # 576_R, Model Town, Near
Shakuntala Mandir, panipat.

Maintenenace Tribuna! Samalkha.

I. Sub-DivisionalMagistrate,samalkha.

Non-Officiat Members

2. Sh. Krishan Jain S/o Sh. Chattar Singh Jain,
Railway Road, Near Mata puli, Samalkha.

3. Masrer Shakti Singh Sharma S/o Sh. pandit Tulsi
Krishna Colony, Samalkha.

Appellate Tribunal, Rewari.

l. District Magistrate, Rewari.

Chairman

Chairman

Chairman

Chairman

Chairman

Ram Shama-

Chairman

n"
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Non-Official Members

2. Smt. Sneh Gupta Wo Sh. Rajesh Kurnar,

Director, Akhil Bhartiya Mahila Parishad'

Rewari, Shri Shyam Society, Sec'-3'Rewari'

3. Sh. Shyot Singh Rao Advocate, # C-7, Government

Employees, Co-Operative, Group Housing Society'

Sec.-3' Rewari

Maintenenace Tribunal, Rewari.

1. Sub-DivisionalMagistrate,Rewari'

Non Official Members

2. Professor Anirudh Yadav, # 480, Sec'-3, Rewari'

3.Sh.ShankarSingh,Ex'MetropolitanMagistrate'Sec'-4'Rewari'

Maintenenace Tribunal, Kosli'

l. Sub-Divisional Magistrate, Kosli' 
,

Non-Official Members

2, Smt. Kailash Bai ' Ex. Distt' Counselor, V'P'O' Kosli'

3. Sh. Rattan Singh, Advocate, Ex' President'

Distt. Bar Association, Kosli'

Appellate Tribunal, Rohtak.

l. District Magistrate, Rohtak'

Non-C)fficial Members

2. Sh. Sat Narain Kaushik, Senior Advocate'

Bharat ColonY' Rohtak.

3. Sqami Paramchaiyatana, President Jan Sewa Sangathan'

Bhiwani Road, Rohtak.

Maintenenace Tribunal, Meham.

l^ Sub-DivisionalMagistrate,Meham'

Non-Official Members

2" Sh. Ajmer Singhmar, Guardian Maa Bhawani

Dharmik and Samajik Kalyan Samiti, Meham'

3. Sh. Om Parkash Tayal, Senior Citizen' Main Bazar' Meham:

Maintenenace Tribunal, Rohtak.

l. Sub-DivisionalMagistrate,Rohtak'

Non-Official Members

2. Sh. Ved Parkash Makkar, Secretary'

Baba Banda Bahadur Society, Rohtak'

3. Sh. Ran Singh Rana' Senior Citizen and Social Worker'

Rlo Rana Furniture, Gohana Adda, Rohtak'

Appetlate Tribunal, Sirsa.

t. District Magistrate' Sirsa'

Non-Official Members

2. Sh. Sanjeev Jain Advocate, Gali Fashion Camp Wali' Sirsa'

3. Sh. Surinder Bhatia, # 416'Sec'-20' Part-I' HUDA ' Sirsa'

Maintenenace Tribunal, Sirsa.

Chairman

Chairman

Chairman

Chairman

Chairman

Chairman

L Sub-Divisional Magistrate,Sirsa' Chairman
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2. Sh. Tarsem Goyal (Retd. parwari),
Dr. rnderjeet Wali bali, Sl;. 

*'"

3" Sh. Vikram Jeet Singh Advocate , Vi[. Kherpur, bistq. Sirsa.
Maintenenace Tribunal, Dabwati.

l. Sub-DivisionalMagistrate,Dabwali.

Non-Official Members

2. Sh. Shashi Kanr Sharma S/o Sh. Vivekanand,
Ward No..l2, f 197 tRamesh Bagri parshad V/ali Gali,
Mandi Dabwali, Disn Sirsa.

3. Sh. Jawahar Kamra S/o Sh. Om parkash,
Shop No. 62 " New Anaj Mandi_Mandi D4bwali, Sirsa.

Maintenenace Tribunal, Ellenabad.

l. Sub-Divisional Magistrate, Ellenabad. :

Non-officialMembers j :, '

2. Sh. Gurmeet Singh S/o Sh. Jagdish, Ward No. 12, Ellenabad,
Dstt- Sirsa. !"v'cu

3. Sh_. Sukhdev Singh S/o Sh. Tirath Singh, Ward No.g,
Ellenabad, Distt Sirsa

Appellate Tribunal,sonipat.

l. Distrio Magistrate. Sonipat.

Non-Official Members

2. Sh. Dev Ra.iMalhorra S/o Sh. Sabu Ram hesidenr,punjabi Sabha, Ganaur, # zsllll,Krishan pura,r Ganaur, Tehsil Ganaur,Disn_ Sonipar

i 3. 
ll;"liurr:: Tyagi Advocare S/o Sh. Badeet Tyagi,
# 39. Sec.-15, Sonipat.

i Maintenenace Tribunal, Sonipat.

l. Sub-DivisionalMagisrrate,Sonipat.
' Non-Official Members

i 2. Sh. Rajender S/o Sh. Aamir Singh president,
_ WelfareAssociation,part_I, Sec._tZ, Sonipat,

# ZtSs, Sec._12 Sonipar

3. 
ll:l: t rOash Social Worker S/o Sh. Dai Ram, patel Nagar,
DOntpat.

Maintenenace Tribunal, Ganaur. 
iI. Sub_Divisional Magistrate,Ganau.l

Non-Official Members

2. 
lhgop Singh Rathi S/o Sh. preet Singh Rathi,
Cashier Jat Dharamshala Ganaur, Vnl. Ra.ltu Gadhi,
Tehsil Ganaur, Distt Sonipat.

3. Master Mukesh Singhwani Social Worker Slo Sh. Dhanpat Ram,
Ward No. g, Basant Vihar, Ganaur; Distt. Sonipat.

Chairman

Chairman

Chairman

'-l- ::,.r.:,

.:.,.] . -:.:
'. : ' :: j,'

Chairman

Chairman
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